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COMMITI'EE ON PiUVATE MEM-
BERS' BILLS AND RE30LUTIONS 

TWENTYFOURTH REPORT 

SHRI PABITRA MOHAN PRA-
I)HAN (Deogarh): I beg to pre.>ent 
the Twenty-fourth Re~ort of the Com.. 
mittee on Private Members' Bilb and 
Resolutions. 

COMMITTEE ON SUBORDINATE 
LEGISLATION 

TwELJ"l'H REPORT 

SHRI SOMN ATU CHA ITERJEE 
(Jadavpur): I beg to present the 
Twelfth Report of the Committe on 
Subordinate Leglisl'ltion. 

COMMITTEE ON PAtlt~RS LAID ON 
THE TABLE 

NINTH REPORT 

o.;ft """ ~ ~ (~): IT ~'IIT 
-mrn:~~~~~lfitom srftf-
Ii~smrr~~ I 

AIR (PREVEN'l'lON AND CONTROL 
OF POLLUTION) BILL 

ExTENSION OF TIME FOR PRESENTATION 
OF REPoRT OF JOINT CDMMITTEE 

DR. KARAN SINGH (Udhampur): 
I beg to move the following: 

"That this House do extend upto 
the last day of th~ firs'; Vlcek of the 
Budget SeSSion, 1979, the time for 
presentatiOn Of the Reoort Of the 
Joint Committee nn the Bill to pro-
vide for the preveatioln, control 8,Ild 
abatement of air pollution, for the 
~stabUshment with a vi~w to carry-
ing out the aforeSlld purpose, of 
Boards fQr the prevention and con-
trol of ai~ pollution, tor conferring 
On and assigning to Streh t:!oards 
powers and functions relating there_ 
to and for matters con-rected there-
with." 

MR. ~EADR: 'rhe q.uesuon is: 

"That this House clo extend upto 
the last day of tha mst week of the 
Bud&et Session. 1979, the time for 
presentation of the Report of the 
Joint Committee on the Bill to pro-
vide fOr the prevention, control and 
abatement of air pvlhltiOr., for the 
establishment with a view to carry-
ing out the afores.u:i purpose. of 
Boards for the prevention and con-
trol of air pollution for conferring 
on and assigning to such Boards 
powers and functions relating there-
to and for matters connected there-
with." 

The motion '.cas adopted. 

SCHEDULED CASTES AND SCHE-
DULED TRIBES ORDERS (AMEND-

MENT) BILL 

EXTENSION OF TIME FOR PRESENTATION 
OF REPORT OF JOINT COMMITTEE 

SHRI SURAJ BHAN (AmbaIa): 
I beg to move: 

"That this House do extend upto 
the last day of the Budget Session, 
1979, the time for presentation of 
the Report of the Joint Committee 
on the Bill to provide for the in-
clusion in and the exclusion from, 
the lists of Scheduled Castes and 
Scheduled Tribes, of certain castes 
and tribes." 

MR. SPEAKER: The question is: 

"That this House do extend upto 
the last day of the Budget Session, 
1979 the time for presentation of 
the Report of the Joint Committee 
on the Bill to provide for the in-
clusion in, and the exclusion fl'om, 
the lists of Scheduled Castes and 
Scheduled Tribes, of certain ~astes 
and tribes." 

The motion was adopted. 


